
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHIІ 

Execution Application No. 22/2025 

In 

Original Application No. 171/2024 

 

IN THE MATTER OF: 

News item titled "Paint factory fire in Delhi's Alipur claims 11 lives, 4 

injured”" published in The Times of India dated 16.02.2024 

 

I N D E X 

S.NO.    PARTICULARS    PAGES 

    1. STATUS REPORT ON BEHALF OF ON 

BEHALF OF THE SUB-DIVISIONAL 

MAGISTRATE, NARELA. 

___________________________________________________________ 

 

New Delhi 

10.04.2026 

FILED BY:  

 

 

(JYOTI MENDIRATTA)  

Advocate for the GNCT of Delhi  

Ph: 9811136141  

jmalawoffices@gmail.com 
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